
SUBJECT:- 

CENTRAL ADMINISTRATIVE TRIBuNAL 
BANGALORE BENCI-( 

Second Floor, 
Cmmercial Complex 
Indiranager, 
Bengálore560 

Dated:2 .O AUG1993 

APPLICATION NO(s). _ 127/93 and 130 to 137/93. J. 

2211C2nt( 5.8.S.Shirehstti and8 Others 	 Director,ADE, 
Bangalore & Ore. 

S 

1. 
. 

Sri.B.S.Shirahatti, Sri.Suresh Chandre, 
S/a. K.Dattatrineiak, S/o,.B.Shirahatti, 

A.D.E.,C.V.Reman Nagar, CM-II,ADE,Bangalore-93, 

Bangalore-93. 10, 	Sri.M.Reghavendra 9char, 

2, Sri. K. Hary Boi, advocate, No. 1074&1 075, 

5/o.K.Puppuswamy, 4th Cross,Sreenivasanager 
C.PI.II,ADE,C.V.Ramanagar, II Phase,Banashankari 

I Stage,Bangalore-50. Bangalore-93. 

3. Sri.C.R.Dheer Singh, The Director,Aeronauticel 
Development Este blishment, 

• 

S/a.C.M. H.Renaj odhes ingh 
C.M-II,ADE,C.tl.amanagar, C.V.Ramanager,Bengalore-93. 

Bangalore-93. The Director General-Cum- 

4. Sri.E.5.Ratnavelu, 
Scientific Dudviser,Reseerch 
& Develo pment,Ministry of 

S/o.E.Subrameniauim, 
CM-II,DE,8angalore-93. 

., 	Dne,DHQ Po,NDelhi-11. 

5. . Sri.5.Samudran, 13. 	Secretary,Ministry of 
De?ence,New Delhi-Il. 

S/o.Siddalingappa, 
CM-II,ADE,B'lore-93. 14, 	Sri.M.S.Padmerajaiah, 

6. Sri.K.Ekemberam, 
Central Govt.Stng.Counsel, 
High Court Building, 

C•M-II,ADE,B'lore-93. 
Bangalore-1. 

7, Sri.Inand Kumar, 
S/o.Seete rem, 
CM-II,DE,B'lore-93. 

8. Sri,Hanurnahtharayappa, 
J S/ô.Pooje Hanumaish, 

CM-II,&DEBangalore-93. 

Please find enclosed herewith a copy-of the ORDER/ 

STAY/INTERIM ORDER.passed.by.this.Tribuhal 
	

the above said 

epp1icati.n, 	 28-07-93.
sj on ------ ------------ 

aL 	.•. 
DEPUTY REGI5TRAR 
JUOICIL BRANCHES, 



1.B.S. Shirahatti, 
S/c S,B. -Shirahetti, 
Aged about 49 yeara, 
A.D.E., C.V.Ramara NBgar, 
Bangalor6.93. 

2, K. Hàry Bet, 	- 
S/c K. Puppusway, 
Aged about 49 yeare., 
C.PI. II, ADE, t.V.Ramananagar, 
8arigalore-'93. 

3 • C.R.-- Oheer Singh,• 
S/a 'C.P,H.Ranajodhasingh, 
Aged about 54 ysere, 
C.P.II, A.D.E., 
C.V.Raman Nagar, 
Bangalore-93.. 

4,, E.S. Ratnavelu, 
S/o E. Subramaniam, 
Aged about 46 yeare. 
C.M. II, A.DJ., 
C.J.Ramari Hager, 
8angilore-93, 

S.Samudran, 
5/0 Siddalingappa, 
Aged about 42 years, 
C.N. II A.D.E., 
C,V.Raian Hager, 
Bangalore-93. 

K. Ekambaram, 
S/o Kannan, 
Aged about 45 years, 
C.P1. II,A.D.E, 
C.V.Reman Nagar, 
Baflgalore-93.0 

7, Anand Kumar, 
S/a Seoterain,. 
Aged about 42 years, 
C.PLLI, A.D.(., 
C.V.Ramen Wager, 
Bangalore-93. 



-2— 

B. Hanenthe Rayappa, 
S/c Pooje Hanumaieh, 
Aged about 52 years, 
C.M. II, A.D.t., 
C.V. Reman Nagar, 
Bar%gslore-.93. 

9. SureePi Chandra, 
S/o K. Dattatrinaiak, 
Aged about 45 years, 
C.R. II, A.D.E., 
C.V.Remennagar, 
Bangalore-93. 	 .. Applicants 

(Shri PLR. Achar .,. Advøcate) 

V. 

o 

1. The Director, 
Aeraunatjcal Development 
Establishaent, C.V.Rnan 
Nagar, Rangalore-93. 

2 • The Director Gehera&cum—
Scientific Adviser, 
Research & DevelOpment, 
Plinitry of Defence, 
DHQ PC New Delhi—hO 011. 

3. The Union of India, 
Represented by the 
Secretary to Govt. of India, 
Ptinistvy of Defence, 
Now Delhi—lID 001. 	 ... Respondents 

(Shri R.S.Padmarajaiah ... Advocate) 

These application having come up for hearing before this 

Tribunal today, Hon'ble Vice—Chairman, made the following 
- p 

O_R_D_E_R 

1. 	We have heard the learning Standing Counsel for the 

jespondents and find the controversy in this case is actually 

covered by the Judent passed in 0.A, No.750/91 disposed off 

on 6.3.1992. Following the same Sm we allow this application 

TRUE CoPY 
and make an order extending to the applicants herein all the 

benefits that stood extended to theapplicants in O.ANo.750/91. 

SECTION OFFCE 
.EfTML ADIVIIMSTRAThJE 	- 

AD3T31AL E[CU 

bay 

Cj- 

V  ''MEI'ER (A) VICE—CHthN 


